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Non-payment of wages to MGNREGA workers in Andhra Pradesh
and Telangana

785. DR. K.V.P. RAMACHANDRA RAO: Will the Minister of RURAL

DEVELOPMENT be pleased to state:

(a) whether it is a fact that the MGNREGA workers have not been paid wages

for 5 to 14 weeks in Andhra Pradesh and Telangana States due to non-release of funds

from Government;

(b) if so, the details thereof; and

(c) the details of claims submitted, funds released and pending payments in

Andhra Pradesh and Telangana under MGNREGA during the last year and in the

current year?

THE MINISTER OF RURAL DEVELOPMENT (SHRI NARENDRA SINGH

TOMAR): (a) No, Sir.

(b) Does not arise.

(c) Mahatma Gandhi NREGS is a demand driven wage employment programme.

The Ministry releases funds periodically in two tranches with each tranche consisting

of one or more installments based on agreed to Labour Budget (Persondays), opening

balance, pace of utilization of funds, pending liabilities of the previous year, if any, and

overall performance. The total persondays generated and fund released to the State of

Andhra Pradesh and Telangana during the FY 2018-19 and current FY 2019-20 (upto

18.11.2019) is given below:

State FY 2018-19 FY 2019-20 (upto 18.11.2019)

Persondays Total fund Persondays Total fund

generated Released generated released

(in lakh) (` in lakh) (in lakh) (` in lakh)

Andhra Pradesh 2465.41 671458.36 1553.82 600069.24

Telangana 1176.81 297094.62 863.18 185379.98

There are no pending payments of wages to workers in Andhra Pradesh and

Telangana as on date.


